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N
 TR
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N
A

L 
SO

U
TH

ER
N

 ZO
N

E, C
H

EN
N

A
I 

IN
 

IA
 N

O
.71 

O
F

 2
0

2
0

 
IN

 
O

.A
 N

o.166 O
F

 2020 

IN
 TH

E M
A

TTER O
F 

Irugu R
am

esh 

A
pplicant 

-V
s 

U
nion o

f India &
 O

rs. 
.. R

e
sp

o
n

d
e
n

ts 

REPLY
 A

FFID
A

V
IT O

N
 BEH

A
LF O

F RESPONDENT N
O

.1 (M
INISTRY 

O
F FOREST, ENVIRONM

ENT AND CLIM
ATE CHANGE) 

M
OST RESPECTFU

LLY
 SHOW

ETH: 

I, Dr.C.Palpandi, S
/o P.Chendurpandi, aged ab

o
u

t 37 y
ears w

orking 
a
s
 S

cientist C
' in 

th
e Regional 

O
ffice 

o
f 

th
e 

M
inistry 

o
f Environm

ent, 
F

o
rest 

&
 

C
lim

ate Change 
(M

oEF&
C

C
) 

a
t C

hennai, the deponent herein do hereby solem
nly

affirm
 and state 

o
n

 

oath as under:-

1. 
T

h
at I a

m
 acquainted w

ith
 th

e facts an
d

 circum
stances o

f the instant c
a
s
e
 an

d
 

duly com
petent to

 
s
w

e
a
r
 th

e present affidavit 
o

n
 behalf o

f th
e Respondent 

N
o.1 (M

o
E

F
C

C
) o

n
 th

e b
asis o

f th
e
 official reco

rd
s m

ain
tain

ed
 therein. 

It 
is 

su
b

m
itted

 
th

at 
P

u
licat 

L
ak

e 
is 

the 
seco

n
d

 
largest 

b
rack

ish
 

w
ater 

lagoon/w
etland in India spread over A

ndhra P
radesh and T

am
il N

adu w
hich 

attracts 
w

in
ter m

ig
rato

ry
 

b
ird

s an
d

 
is 

an
 im

p
o

rtan
t 

feed
in

g
 g

ro
u

n
d

 for 

variety o
f acquatic and terrestrial birds like G

reater and L
esser F

lam
ingoes 

P
ainted S

torks, E
grets, G

rey P
elicans, G

rey H
erons and a variety o

f w
ater 

birds and is 
fam

ous 
for 

large num
ber o

f m
igratory birds visiting during 

w
inter as the lake offers food and protection from

 predators. In addition, the 

( 
.P

alan
d

i 
S

c
ie

n
tis

t 'C
' 

G
o

v
o

rn
n

4
n

: o
f in

d
ia

 

M
O

E
F

&
C

3
, R

e
g

ie
n

a
i O

ffice (3E
Z

). 

N
o

. 34, 1 
a
n

d
 2 

ilo
o

r, 
H

E
P

C
 B

u
lld

in
g

. 
h

e
d

r
a
l 

S
a
tg

e
.: 

R
:
,
i
u

g
a
m

b
a
k

k
a
m

,
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lake 
is 

hom
e 

to 
different 

categories 
o

f fauna 
w

hich 
inter-alia 

includes 

invertebrates and m
any other bird species. 

It 
is 

subm
itted 

that 
G

reater 
F

lam
ingo 

is 
an 

endangered species 
requiring 

3. 

protection and visits the P
ulicat L

ake during O
ctober, com

ing from
 R

ann o
f 

K
utch and returns backk during A

pril. 

It is subm
itted that the answ

ering respondent M
inistry having recognised the 

4. 

need for protection o
f the rich and diverse ecology in and around P

ulicat 

L
ake issued the final E

co-S
ensitive Z

one around P
ulicat B

ird S
anctuary vide 

num
ber S

.0
 1736(E

), dated 26.06.2015, after follow
ing due procedures. T

he 

said notification specifically provides the extent o
f the E

S
Z

 to
 be 2.0 km

s 

from
 

N
o

rth
 to S

outh all 
along the w

estern boundary o
f the P

ulicat B
ird

 

Sanctuary. 

It is su
b

m
itted

 th
at there are total 23 villages falling u

n
d

er th
e E

co
-S

en
sitiv

e 
5. 

Z
o

n
e an

d
 th

is includes T
ad

a K
an

d
rig

a village, in
 T

ad
a M

an
d

al, in
 N

ello
re 

D
istrict, w

h
erein

, th
e specific grievance o

f th
e ap

p
lican

t in
 th

e in
stan

t m
atter 

is cen
tred

. 

6. 
It 

is 
su

b
m

itted
 

th
at 

the 
said 

notification 
o

n
 

E
S

Z
 

aro
u

n
d

 
P

u
licat 

B
ird

 

S
anctuary, b

earin
g

 S
.O

.1736 (E
), dated 26.06.2015, p

ro
v

id
es for reg

u
latio

n
 

o
r prohibition o

r p
ro

m
o

tio
n

 o
f activities in the said E

S
Z

 areas at specific 

p
aras o

f th
e sa

id
 n

o
tificatio

n
. 

1. 
It is subm

itted that the said notification at para 4 provides for list o
f activities 

prohibited o
r to be regulated w

ithin the E
S

Z
 an

d
 at S

l. N
o. 12 o

f the table 

provides the follow
ing: 

C
o

n
stru

ctio
n

 activities: 

i)
 

F
ro

m
 

th
e 

b
o

u
n

d
a
ry

 o
f P

u
lic

a
t B

ird
 S

a
n

c
tu

a
ry

 u
p

to
 a 

d
istan

ce o
f 

1
0

0
 

m
eter in

 th
e E

co
-sen

sitiv
e Z

o
n

e, 
n

o
 n

ew
 co

n
stru

ctio
n

 o
f a

n
y

 k
in

d
 sh

a
ll b

e 

-im
a
n

n
l 

D
r. C

. P
alp

an
d

i 
S

clentist 'C
' 

G
O

varnaiunt of india 
M

O
EFSC

G
, Rag'onat Of!ice (SEZ), 

N
o. 34, 1 

a
n

t
 2 

flo
o

r. 
liE

PC
 Iuilding, 

C
athedral G

ard
er R

o
d

, ingam
bakham

, 
C

h
o

ru
at-6

0
0

3
. 



allo
w

ed
 ex

cep
t tu

b
ew

ell ch
am

b
ers o

f d
im

en
sio

n
 n

o
t m

o
re th

an
 

1
0

0
 cu

b
ic 

inches. 

(ii) 
T

he construction o
f any building m

ore than tw
o storeys (tw

enty five 

feet) sh
a
ll n

o
t b

e allo
w

ed
 in

 th
e E

co
-sen

sitiv
e Z

o
n

e a
r
e
a
 b

etw
een

 1
0

0
 to

 5
0

0
 

m
eters from

 the boundary o
f the Pulicat B

ird Sanctuary 

(i) 
T

he lying o
f n

e
w

 high te
n

sio
n

 tra
n

sm
issio

n
 w

ire
s sh

all n
o

t b
e allo

w
ed

 

from
 th

e boundary of P
u

licat B
ird

 Sanctuary 
to

 
a 

d
istan

ce of five h
u

n
d

re
d

 

m
eters in

 th
e E

co
-sen

sitiv
e Z

one. 

A
 co

p
y

 o
f said

 n
o

tific
a
tio

n
 is an

n
ex

ed
 h

erein
 a

s
 A

n
n

e
x

u
r
e
-
R

1
. 

It 
is hum

bly 
s
u

b
m

itte
d

 
th

at 
th

e 
said

 
n

o
tific

a
tio

n
 

also
 provides 

th
at 

th
e 

8. 

provisions 
o

f th
e
 

n
o

tific
a
tio

n
 

sh
all 

b
e im

plem
ented by 

th
e
 

M
onitoring 

C
om

m
ittee, th

e
 d

etails including its com
position o

f w
hich, 

a
r
e
 provided 

a
t 

p
a
ra

 n
o

. 5 o
f th

e
 said

 n
o

tific
a
tio

n
. 

It 
is 

hum
bly 

su
b

m
itted

 
th

at 
th

e 
S

tate 
G

o
v

e
rn

m
e
n

t 
is 

duty 
b

o
u

n
d

 
to

 

9. 

im
plem

ent th
e
 provisions o

f th
e said

 n
o

tificatio
n

 in
 tru

e
 spirit, considering 

th
at th

e
 
s
a
m

e
 h

a
s b

een
 duly 

n
o

tified
 after ex

ten
siv

e co
n

su
ltatio

n
 

w
ith

 th
e 

S
tate G

overnm
ent. 

10. 
It 

is hum
bly 

s
u

b
m

itte
d

 
th

at 
th

e answ
ering respondent 

w
ith

o
u

t prejudice 

r
e
s
e
r
v

e
s
 

h
is right 

to
 

file 
a
n

 
a
d

d
itio

n
a
l 

affid
av

it 
a
t 

a 
later 

stag
e, 

if 
s
o

 

n
e
c
e
ssa

ry
. 

It 
is 

hum
bly 

su
b

m
itte

d
 

th
at 

in 
v

iew
 
o

f th
e 

ab
o

v
e 

m
e
n

tio
n

e
d

 
facts, 

th
is 

11. 

answ
ering respondent M

inistry hum
bly 

su
b

m
its th

at th
e 

H
o

n
'b

le
 T

rib
u

n
a
l 

C
.
m

v
r
 

Dr.C. Palpandi 
m

ay
 p

a
ss su

ch
 o

rd
er a

s
 m

ay
 d

eem
 fit in

 th
e in

terest ofjustice. 

Sciontist 'C' 
G

overnnisn! ot india 
MOEF&CC, Roçiona! Offire (SEZ). 

N
o. 34, 1 

and 2 
floor, 

HEPC Suliding, 
Cathedral G

atden Road. nAbakkan, 
D

E
P

O
N

E
N

T
 

e
n
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V
ER

IFIC
A

TIO
N

 

1, the above nam
ed D

eponent, do hereby verify that the 
c
o

n
te

n
ts o

f the above 

affidavit a
re

 tru
e
 and c

o
rre

c
t to

 m
y know

ledge 
a
s
 per the records o

f the answ
ering 

respondents. N
o

 part o
f it is false and nothing m

aterial has been concealed there 

from
. 

2020. 
*

*
*

*
°
°
°
°
*

*
9

 

V
e
rifie

d
 a

t...... 
o

n
 th

is............d
ay

 o
f
.
.
.
.
 

D
r. C

.Palpandi 
S

c
io

n
tist 'C

' 
G

o
v

e
rn

m
sn

t o
f In

d
ia 

M
O

EF&
CC, R

egional O
ffice (

7
 

N
o

.
 
3

4
,
 
1

"
 
a
n

d
 
2

"
 f
l
o

c
r
.
 
H

E
P

C
 

E
 

' 
* 

C
athedral G

ardg 
n

g
a
r. 

catn ER
O

N
EN

T3 
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